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L - IN THE CENTBAL ADVINISTEATIVE TRIBUNALZ HYDERARAD DENCH:
- o a0 - §AY - oF 1993
) ’ O.A.No: 190 OF 1993,
BETWEEN: . : '
Unién of India- Represented by, . _
General Manager South Egstern Hailway, Applicants
Calcutta and 3 oLners.H Hespondents
' And ‘ .
| fespondents
L.V.Rao and 51 others. ces Applicants.

AlfldaVLt Filed by the Applica nts

1, Jasved Kumar Kohli S/o Sona Saha Kohli aged 49 years
occupation Government Servxce, do hereby solﬁmlf afflram and .

state as follows.- .

1) By an order dated 18,9.92 and another 5rder dated 10,12.82
6;day week,instead of the preseﬁt S~day week,rwas introduced in
the‘offices where the applicants are working, The Applicants have
challenged the Introduction of 6~day week by fillihg the present

O.A.No. 190 of 93, which has been admitted.

_2)5 The learned Counsel for the Applicants made a submission
on 6=7-1993 that the Calcutta Bench in a O.A,No.1099 of 92, with
similar mattér, passed an intrém order suspendénc the praposal
to have 6~day we ek 1nsteud of 5-day week and in view of -the submi~-
ssion this Hon? ble Tribunal suspended the impunged proceding under
which 6nday‘wéékk%as been introduced vide order dated 6.7.93,

In this respect it is submitted that the Hon&ble Tribukhal,Caloutta

‘bench has dismissed the O.A.M0,1099 of 92 holding that b~day waik

orders are valid. The subjact matter in the present O.A. is
. .
substantially similar as that of the matter in the aforesaid

0.A.N0.1099 of 92,

3) it is therefore prayed that this Hon'Ble ’r;bunal be
Dlaced to fix an early date for vacation of the interim order
dated 6.7.93 and for hearing of.the U.A No.190 of 93 and pass such

other order or orders as this Tribonal may deem £it in the circums-

tances of the case,

Sworn and signed on ths"%m1l.oav oft)eﬂh&w’ w‘\{q ai®

LBy b7 nEeyST,

1993 at %a1ta1P and, signed hefore me. Pg““”ﬁq Waliair.
1

Attestor, M&mﬂ o
® B Hallpay Walta®



'\%LM' " ’l‘.l—.# ’fqil K m‘&_,ﬂ

- “ORIGINAL

- “\;/v»_}-% o RA‘iL‘WAY 'l :
o P .. In the C “
Q e Central adminid '
QURS 0
oAk 4 %‘N t + Tribunal Hyderabad BcnchL""l‘_"i
_ ’}&M Cdoishin, o HYDERABAD, A,P,
C (y-g-an . MA@l -
cdoed accodiny o
/. M. . ~I_f 1993
_ ) . in _ p"fo
HvNAR. T . '
e o 0Aas Mo, 190 of 1903 .
T\ . EXPEDITE PETITION

R L

AND
wr, V- \5hu Alpn—a

. Adét, Standing‘_Counsei for %






